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Shri 1\1. C. Charla: I said that that 
was the policy of this organisation or 
institution. Now they have changed 
it. In view of the discussion in this 
House on the last occasion, it is now 
permissible to a student to submit the 
thesis in any ~ndian language with the 
necessary proviso that there must be 
examiners, supervisors and teachers 
who know that language. How else 
can a student study in an institution, 
unless the teachers, the examiners and 
the supervisors know the language in 
which the thesis is submitted? 

Shri Bhagwat lba Azad: Are the 
teachers competent? Why should the 
students be punished if the professor 
or supervisor does not know ·the langu-
age? 

Shri Nambiar: There must be an 
end to this; there must be a limit. 

Several hon. Members rose-

Mr. Speaker: Nothing shall be re-
corded. 
(Interruptions: •• 

Mr. Speaker: Now, I would appeal 
"to all hon. Members that they should 
stop here; they should leave this sub-
ject here. This should not be discus-
sed any more. 
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Demands of Kerala Non-Gazetted 
Officers' Federation 

*245. Shrl Vasudevan Nair: 
Shrl A. K. Gopalan: 

Will the Minister of Finance be 
pleased to state: 

(a) whether the Kerala Non-Gazet-
ted Officers' Federation has demanded 
the appointment of a new Committee 
to review the pay revision announced 
recently by the State Government; 

(b) whether the Federation has also 
demanded interim relief to Non-Gazet-
ted Officers and last grade employees 

-_._------_._------------
""Not recorded. 
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pending the appo,intment of the Com-
mittee; and 

(c) if so, the decision taken by Gov-
ernment thereon? 

The Deputy Minister in the Minis-
try of Finance (Shri L. N. Mishra): 
'(a) Yes, Sir. 

(b) Yes, Sir. 

(c) The Government of Kerala have 
not agreed tu the demands of thE: 
Federation. They have however 
agreed to consider any anomalie. 
specifically brought to their notice. 

Frozen U.S. Aid 

·246. Shri Bhagwat Jha Azad: 
Shri M. L. Dwivedi: 
Shri S. C. Sarnanta: 
Shri Subodh Hansda: 
Shri D. C. Sharma: 
Shri Sidheshwar Prasad: 
Shri P. C. Borooah: 
Shri Bagri: 
Shri Ram Sewak Yadav: 
Dr. Ram ·Manohar Lohia: 
Shri Kishen Pattmryak: 
Shri Madhu Limaye: 
Shri Hukarn Chand 

Kachhavaiya: 
Shri Rarneshwaran:\nd: 
Shri Raghunath Singh: 
Shri Bari Vishnu Kamath: 
Shri Sarjoo Pandey: 
Shri Bibhuti Mishra: 
Shri K. N. Tiwary: 
Shri Vishwa Nath Pandey: 
Shri R. S. Pandey: 
Shri Balgovind Verma: 
!;lhri Maheswar Naik: 
Shrimati Renuka Barkataki: 
Shri Basumatari: 
Shri P. R. Chakrav!'rti: 
Shri R. Barua: 
Shri Surendra Pal Singh: 
Shri S. M. Banerjee: 

Will the 'Minister of Fina~ce be 
pJeased to state: 

(a) wl1<'1 her U.S.A. ha,' .gi\'en any 
indication on the possibility of 
1135(Ai) LSD-3. 

defreezing of frozen U.S. Aid since the 
return of the Planning Ministe!· from 
that country; 

(b) whether excepting the willing-
Iless of aiding some projects commit-
I ed before, any substantial amount is 
likely to be released soon; and 

(c) if so, the broad details thereof? 

The Minister of Finance (Shri 
Sachindra Chaudhuri): (a) A press 
release of the U.S. specifying U.S. 
policy in this regard, is laid on the 
TabJe. [Placed in Library.' See 
No. LT-6657/66J. 

(b) and (cl. A statement showing 
I he loans sanctioned by the U.S. 
Agency for International Develop-
ment and the U.S. Export Import Bank 
since November, 1965 is laid on the 
Table. Further project and non-pro-
ject 'aSSistance is under consideration. 
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